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Title: Regarding permission granted by the Government of India to Bangladeshi writer, Taslima Nasreen for her stay in
India.

SHRI GURUDAS DASGUPTA (PANSKURA): Sir, I would like to raise a very important issue to draw the attention of the
Government.

Taslima Nasreem is a writer of eminence. She is a citizen of Bangladesh. She had to leave that country under
fundamentalist's threat. She had roamed about around the world. Afterwards, she came to India and stayed in Kolkata.
Yesterday, in @ most tragic circumstances, she had to leave that city. It is a pity that Taslima Nasreem had to leave
Kolkata, Kolkata of culture, Kolkata of tolerance. I apologize for all that has happened.

I am told that she is now in Jaipur. There is now an unconfirmed report that she has been asked to leave Jaipur also; I am
not sure. Freedom of Expression is a right guaranteed under the Indian Constitution. If a writer, whatever may be his or her
homeland, is hauled up, harassed and threatened for writing something, which is according to his or her own conviction,
then there should be no persecution. That is our position.

Now, the position is that she has said that she would like to live in India and she would like to die in India. She says that
India is her home. As the visa was granted by the Government of India, should the Government of India not ensure her
protection during her stay in India in any place it may be, including West Bengal? While a lady is in distress, moreover she
is an eminent writer, she should have a place to stay to lead a peaceful life.

I would, therefore, appeal to the Government of India to protect her stay in India in any place. I would be extremely happy
if the Government of West Bengal takes the responsibility of her protection in Kolkata itself.

But there is an additional point. The additional point is that if Taslima Nasreen applies for Indian citizenship, I would appeal
to the Government of India to consider granting her the citizenship because that is in consistence with India's highest
traditions. If Dalai Lama could be given protective asylum in India, much to the criticism and annoyance of many other
quarters, should not Taslima Nasreen be allowed?

I would only say...
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SHRI GURUDAS DASGUPTA : I have only one point to say. The country should not surrender to any form of
fundamentalism, be it Hindu fundamentalism or Muslim fundamentalism. That is what I wanted to say on
this...(Interruptions)
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